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Trial run of Metro Trains in
Calcutta

8777. SHRI CHITTA BASU: Wil
the Minister of RAILWAYS be
pleased to state:

(a) whether it ig a fact that the
‘tria] run. of the metro trains in Cal-
cutta can not be conducted in 1981
-ag gcheduled from Dum-Dum to Tol-
‘loyganj directly without any bleak
and

(b) il so, the reasons therefor?

- THE MINISTER OF STATE™ IN
"THE MINISTRY OF RAILWAYS
(SHRI SHEO NARAIN): (a) There
hag never been any plan to conduct
trial run of metro trains in 1981 from
Dum Dum to Tollygunj. The sche-
dule planned for the project ig +to
carry out trials of prototype rolling
stock efc, on'a 2.2 km. Jong section
between Dum Dum and Bélgachia in
1531

(b) Does not ariee

Loyu Rallway Emﬂorm ‘of
Ehuuput

87?8 BHZRI LAHANU SHIDAVA-
KOM: Will the Minister of RAIL-~
'Wl’lﬂ h‘l’hasod to state:

APRIL M

zm 'Writtan Amwera m

(a} i; it a imt that durms or aﬂer"
May, 1974 Rallway ‘strike, a quota
was fixed for appointment to the sons/
wards of loyal Railway employees;

(b} if so, how many loyal Railway
employees posted in Kharagpur divi~
sion during that period ahd who were
eligible to claim benefit under the
gcheme were not given the prommed
job;

(c) what is the number of loyal
Railway employees of the Kharagpur
division whose more than one sons/
wards were appointed under the
tcheme; and

(d) does the benefit under the
stheme still open to eligible cendi-
dates?

THE MINISTER OF STATE IN
THE MINISTRY OF _RAILWAYS
(SHRI SHEO NARXIN): ‘(a) Ves.

(b) 20 per cent of the direct rec-
ruitment vacancieg werp earmarked
for appointment of sons/wards of the
so cdled “loyal emnlcyees”. Those
who could not be given this henefit
were given other incentives like addi-
tional increments, cash awards, re-
employmeat and extension in serviee.
In the Kharagpur Division, out of
8447 “loyal employees” the lenefit of
employment was extended to 225
employees, '

“(e) Nil,
(d) No.

Air Raids against South Angola m
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. 8779. smu JYOTmMOY BOSU
Will' the ‘Minister - of EX’I’ERNAL
A!TAms ke M to stater L

(a) w}aether he is mﬁm of the fact
that the Governfherity of ‘South
Africa and whitd repist Gevernmen
ol Rhodgsin are ctl‘ryinz aut: mup
8nt air..raidy ap South-: Angs
"and. stmng}mld; of Zimbabawe
dom ﬁshw:s






